1401 Committtee on Private
Members’Bills and
Resolutions
An Hon., Member: That is inter-
linked. -
Mr. Deputy-Speaker: Now we
shall proceed to the non-official busi-
ness. :

14-38 hrs.

COMMITTEE ON PRIVATE MEM-

BERS’ BILLS AND RESOLUTIONS
FORTY-FOURTH REPORT

Shri Hem Raj (Kangra):
beg to move:

Sir, 1

“That this House agrees with
the Forty-fourth Report of the
Committee on Private Members’
Bills and Resolutions presented
to the House on the 5th May,
1964.”

Mr. Deputy-Speaker:

is:

The question

“That this House agrees with
the Forty-fourth Report of the
Committee on Privaiz Members’
Bills and Resolutions presented
to the House on the 5th May,
1964.”

The motion was adopted.
FORTY-FIFTH REPORT
Shri Hem Raj: Sir, I beg to move:

“That this House ugrees with
the Forty-fiftth Repori of the
Committee on Private Members’
Bills and Resclutions presented
to the House on the 3rd June,
1964.”

Mr, Deputy-Speaker: The questicn

18

“That this House agrees with
the Forty-fifth Repcit of the
Committee on Private Members’
Bills and Resclutions presented
to the House on the 3rd June,
1964'"

The motion was adopted.
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14-39 hrs.

RESOLUTION RE. NATIONAL
POLICY IN EDUCATION—contd.

Mr. Deputy-Speaker: The ' House
will now proceed with the further
discussion of the foliowing Resolu-
tion moved by Shr1  Sidheshwar
Prasad on the 1st May, 1964:—

“This House is of opinion that
a Committee of the Members of
Parliament be appointed to go
into the question of National
Policy in “Education in all its
aspects, and to prepare a plan
accordingly for the next three
Plan periods, and also to suggest
suitable machinery for its im-
plementation.”

The time taken is 22 minutes and
the balance of time that remains is
one hour and 38 minutes Shri
Sidheshwar Prasad may continue his

Shri S, M. Banerjee (Kanpur): Do
we sit up to 5.10, Sir?.

Mr. Deputy-Speaker: All right,

oft fedvae e (eiET) : I9-
s wgYew, faegeft am< & ag frag o<
g7 91 f Ty fierr ifer @ Forior %
ferarr & strearr o7 sy wgT o oA &
8 v § & wgrear iy @ fay
N a5 ¥ framod ST T AR
g 1 oY oy arieft oft & gy av —
“greafas fermy fadsft smar &
Areaw ¥ § & A Ty, wify
foram ar & 9t W ) sl
wfeaai &1 qf fasme $T a0 AR
ag s fageft wmar g v
T g |

¥ 7 § awr ferer-agfa Svege
AR EuEit e FEid b oird

(%) =g fadeft sepfa o< -
f{? .

’
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(@) & W "R T@E
m\ﬁa&mrﬂzﬁ%
T

() wzﬁ%:ﬁmw%wm
FfHramr g

w3 Tur A g U
ot FaraTy Y AT QT &, AT TgAT
& W a1z § 9 H T ¥ Fav fow
frardi % s 9T g & fawr fdw
¥ &, 3 faar, fagrat WK w1-
AT WY FF 2 AT ol w T o
faeit i A A Qe e A gur FTE |

W A T AGRAT AT AT
Teg-foar ¥ w7 ¥ @ w9 § At
fazaa € & 97 AT ¥ wTRT S
FT T4 FET A, SN i I 5w
ez & fomor & fag, T T F AR
forg wR 38 g ¥ fawre AR Iwfy
¥ fag gam | e R ¥

A @ af, R erw g fr
s gn srafas faar ¥ Jw< fa=-
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AAITEX UF gFAIAE g A TR
Jfear waw ¥ faarod sw @ F
IR g -

“The goals of modern societies,
as we have already stressed, are
political, cultural, and social as well
as economic. Human resource
development is a necessary .condi-
tion for achieving-all of them. A
country needs educated political
leaders, lawyers and judges, trained
engineers, doctors, managers,
artists, writers, craftsmen, and
journalists to spur its development.
In an advanced economy the capa-
cities of man are extensively deve-
loped; in a primitive country they
are for the most part undeveloped.
If a country is unable to develop
its human resources, it cannot
develop much else, whether it be
a modern political and social struc-
ture, a sense of national unity, or
higher standards of material wel-
fare. ‘Countries are under-deve-
loped because most of their people
are under-developed, having had
no opportunity of expanding their
potential capacities in the service of
society.” ”

Shri D. C. Sharma (Gurdaspur):

favmrerg & AT 9 AT WA T
farer T ATEAW A HT AAA §, A A

Will the hon. Member translate if
into Hindi so that all of us can under-

Yo Fram &1 & ST 9, afe Sond
T Y guT 3 # ffera w< wiftfean ot fadvaT e : TofET 57 Tt
FINANT P TSR &, wY g @ F W T IR W

YA g R A AT | wY wiatoa
gATR BT ¥ U uEAr T ST A
argT I &, fafeaa &9 & gw s wE
F1 T G FT TET W TF T TG
o ® fegr # wwfs T @ 1 @
T O AR, W ey, whew
T, @ W 'R FT W
T R W g F, T @
F1 ¥, wios 30 ¥ w0 79 T390

@ e § § wiyw Qe aar
I Qo AR qrr fafaw “ggdnr,

forame #< FT FT FWT ALY | W
F T fawat ® Wl s #
wfe FX AT wrawgear g, aY NHE
& A AT X wTAAT ST
F7 sgavr g faftea =7 & a@ &
T YA FET TR |

T wfafeam § o<y foehfa
¥ faafer w1 e gEfaw o aga
wgayt w g 5 feeg f ww a5
™ Uy faifa st god
faard 1 wyee T F WAt TE a9
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& q aF 3¢ ¥ wifew J< e
FaFTa T 9 T AT TH PR AW
&, T AT T A ¥ o Al
T3 w&T, FifE S I g FTAIAT
e wfas shaw sfewr Qar ST &
43 4% @ wfas qva yar, G-
3 wifs ¥ wias Avg safdl 1 76
&t &1 gfF ol a5 g8 T X
gy iy age eree 7 W, wleg
g3 Forerft &t & worfr ey ifig o,
R E S LSRG EARCAR AR U
& wrerfrr Farr st 7 AT €W A A
e e wrgan g e ag e ¥ efre
gx faum & fafiee w29 o |

zq ovaeT § | Wy gfagre &
QA s ageEqy faafaareEl &
IETT AT AT § | FAfEr AR
areiaT @7 gk a ¥ gfaere d q@r
Fq1 T 3 | uF Faafeaare q@fesn
a1 | o faza-fasat faseae 7 wTeAo
< farea-fasiaT ¥ &9 ¥ g9 ¥ ¥ yaw
FC 3y wfaw FY, A A F WA W
farsdi ¥ 39 2@ ¥ Tav Ao qar
fiar fir T TR &Y FT A9 AveT
3|

o fazafaarem awaT a1 | 5%
Al % g aga w37 faafawmew a1
zg g faamt agf @Y ¥ | 9g W
farai &1 gwr F @€ o, WA
T gfawd Iowew o 1 &fe Faw
ST ATt {7 Awiar faafae
W] g qEHEd S A F faE,
et geas g wE TF S G L
IEHT T ¥ T 3w ¥ T fafeww
#T Wt fasra gur av, fow F71 o
¥ fagare * W@ W AT |
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Tafog & wrarg e s g e
Y & o ww 2w & oy aww @
o] gl aurfe Wt & i
T T F 79§ off I W)
T g, IaET ot aber wEEw gw
T T TF, A I G HAHT g0
f& foar & ey ¥ gw o & o
fafty cose fifx &7 faafoor 530

FIHT T8 AP 4 TF qATTH
Hfifr & w1 fow R ¥
TF WY SeTT @iwd T aar T,
It g9} ¥ oF dWmfas s=E H
wrga fFaqr w@r qr 1 & s foen
wft ¥ 33 g & 5 g o
FFX ¥ foar fifc ¥ awwew § orf
T T F FT TqA 2 |

IR T & ¥ o faver wrahy Y
SIYUIT FT 54T faat &, A 3a faay
HTANT ¥ T F G, IR ST W6
IndT T Y AT T T I A
W, g8 wF & snft @F F18 o
T w1 o7 F&r § | F INAE F@TE
5 wnufes, smafes, fexafama
0 rftaa, g ol e & feame
¥ g A T A WL T ¥ 9T,
T&q T FEAFA A7 0T 37 oy,
afew vyse Afq A off S A iRd,
AT At off 7 feraw & w1y Feeraredy
# & o gw a7 FeIw faware
fFT | wafag § e @ g fx
TH GG ¥ N Y I W AW I T
femr & ofag g W™ FO § a6
g |

AT |

Mr. Deputy-Speaker: Resolutiol
moved:

“This House is of opinion that a
Committee of the Members of Par.
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liament be appointed to go into the
question of National Policy in Edu-
cation in all7its aspects, and to pre-
pare a plan accordingly for the next
three Plan periods, and also to sug-
gest suitable machinery for its im-
plementation.”

Shri H. N, Mukerjee (Calcutta Cen-
tral): Mr, Deputy-Speaker, Sir, I am
inclined to support this Resolution
though I am not quite sure if a Com-
mittee of Members of Parliament
would be the best instrumentality for
the purpose of achieving the objective
which my hon. friend, Shri Sidesh-
war Prasad, has in view. I also know
the allergy of the hon. Minister to-
wards committees, perhaps particu-
larly to' committees of Memberg of
Parliament who might be more likely
to inject political matters in dis-
cussions on education.

Shri Sideshwar Prasad: He is not
against committees of Members of
Parliament.

Shri H, N, Mukerjee: Whatever the
instrumentality might be, I think, a
national policy for education has got
to be formulated and expounded to
the country for the purpose of imple-
mentation as quickly as ever it can
be and Government already hag got
material and agencies enough. We
have the Central Advisory Board of
Education which, I am afraid, meets
only once in a year to have necessarily
desultory discussion. We have the
education panel of the Planning Com-
mission which meets once in four or
five years, again to have the most
desultory imaginable discussion. We
have, of course, guch specialised bo-
dies as the University Grants Com-
mission, but it does not seem to be
the practice of ‘Government or its
desire to co-ordinate it work with
the help of whatever agencies they
have got already. That is a matter
which, I think, ought to be done as
soon as we ever can do go.

In regard to the main planks of the
national policy of education, I am
sure, it is better ‘that we proceed as
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quickly as we can. I was rather
apprehensive—I still continue to be
rather apprehensive—of the announce-
ment of a new commission which the
hon. Minister has told us about, a
commission “which will probably in-
clude a number of very eminent
people of this country and abroad,
which will go all over the place and
take a very long time and produce an
extremely recondite report after three
or four years; and, possibly, after all
that labour it would be docketed
somewhere like the Radhakrishnan
Commission Report has been docketed
somewhere in the archives of the Edu-
cation Ministry. I want ‘things to be
done much more quickly.

‘What are our basic objectives? The
objectives are plain. We shall not get
on the move, we shall not get straight-
way the most efficient system of edu-
cation in ‘thig country,

We shall not be able to compete
with Universities which have a differ-
ent tradition, and with countries
which have enormoug resources with
which our resources do not compare.
It it no good merely talking about
certain standards of achievement in
certain other countries. I know that
as far as the best in our country is
concerned, it compares well with the
best in every other country. But as
far as generality of our educational
system is concerned, 1 fear we have
to be reconciled to the fact that we
cannot turn it overnight into some-
thing which would compare very well
with the system prevailing in certain
very advanced countries, But we
have to go fast because unless we do
so0, our country will suffer. We have
to have education for all. In Madhya
Pradesh,. in Nagaland, in Himalayan
foothills and somewhere in Toda
areas, there are people of our own
land who are denied access to edu-
cation. Even in our great cities, like
Calcutta or Bombay, you find
statistics—they were placed very
recently by some nonofficial agen-
cies—which show that education
is denied to most people or, if
it is not denied at least people do
not have the wherewithal to take
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advantage of whatever tacilities Gov-
ernment and other agencies are put-
ting before ‘them. We have to go
ahead with education for all. It may
not be the very finest type of educa-
tion but a change in the quantity of
education will in itself bring about a
change in the quality of education.
That is why we have to go faster in
achieving those targets laid down in
the Constitution which we are post-
poning for as long as we can. That
i3 the practice which Government has
got ‘o shake off.

Then, my hon. friend has referred
to the question of the medium of ins-
truction. Some people might think
that some of us here in Parliament as
well as outside have a fixation about
this question of the medium of ins-
truction, that we want a change-over
to our own languages, that we are
rather fanatical about it, But I wish
to say with all humility that there
is no fanaticism about it at all. Why
should we condemn the overwhelm-
ing majority of our people to denial
of entry into the portals of education
because we are doing so by keeping
English as primarily the medium of
instruction at the higher and more
worthwhile stage? Why should we
assume that our people are so con-
genitally bilingual or trilingual or
multi-lingual that they can easily
learn a very inalienably foreign lan-
guage, like, English quickly enough
to use it as the medium of instruc-
tion. I know it is quite easy for
some Members to ridicule some of us
for not being able to translate
straightway some very distinguished
writing in English by Gandhiji or
whoever else it might be. That is
neither here nor there, It is only on
‘account of the heritage that we have
inherited that we are not able to
translate these things into our own
words. 1f we cannot speak or write
in our own languages, that is some-
thing to be ashamed about; it is not
something 'to gloat over. That is a
part of our past which we have got
to erase as quickly as we can. If we
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are going to have education for all,
how can we have it without making
our own languages the medium of
instruction? 1 do not say that this can
be done straightway. I do not say that
this can 'be done only because we
wish it. I do not say there are no
very peculiar difficulties in the way.
But ‘the difficulties have to be faced
strongly and courageously enough.
That is .not being done. I find, for
instance, the publication of books in
our own languages, particularly in
the advanced courses, is a matter
which is being postponed in a most
tragic and unimaginable manner. I
find agreements being entered inio by
Governments with publishers abroad
so that their books can be available
at a_comparatively cheap price to our
students and this sort of a thing is
happening in order that dependence
on books written in a foreign language
would continue for even a longer
peripd than we are prepared to en-
visage. This question of the medium
of instruction ha; got to be tackled

with much greater expedition and
with some courage and with some
imagination which I do hope our

Minister will show. He has got that
spirit in him but he is only too cons-
cious of the difficulties in his way.
But the difficulties are there in order
to be confronted. We fall to rise and
are determined to fight better. That
is the kind of spirit with which we
should proceed.

Then, there is one last point about
the role of science in education. We
have heard so much about it. Our
late Prime Minister laid such great
stress on it. This inter-relation of
science and humanities is 3 matter
to which our people, like, our Minis-
ter himself, have already given a
great deal of thought and if that
thought can be collated and coordi-
nated and some programmes can be
prepared quickly enough, we can go
ahead much faster than the appoint-
ment of committees and commissions
which will. take a long time, which
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will tour all over the place, which
will go into the background and which
will perhaps produce rather abstract
reports. That sort of a thing should
be discarded in favour of a more ex-
peditious approach which this resolu-
tion suggests. In whatever manner
the Minister might change the instru-
mentality which might be communi-
cated to us but he might tell us that
he is going to go head as quickly as
he can with ‘the formulation cf the
national policy on education and
with the method of implementation.

Mr. Deputy-Speaker: We will close
this resolution at 4-10 p.m. There
are about 10 to 12 Members who want
to speak. I would request the Mem-
bers not to take more than five
minutes each. Shri A. N. Vidyalan-
kar.

An Hon, Member: The time should
be extended.

Mr. Deputy-Speaker: We have
allotted two hours for this. At the
most, I can extend ‘the time by half
an hour. Shall we extend it by half
an hour?

Some Hen. Members; Yes.

Mr. Deputy-Speaker: So, the time
is extended by half an hour, I wouid
request the Members not to take more
than 6 to 7 minutes each.

Shri A, N. Vidyalankar (Hoshijar-

pur): Mr. Deputy-Speaker, Sir, I
whole-heartedly support the Resolu-
tion moved by my hon. friend, Shri
Sidheshwar Prasad. The education,
at present, what we call education, is
mere literacy and no education. What
We are discussing today is the quality
of education, not so much the quan-
tity of education. So far as the
quantity is concerned, our national
policy is that we have to extend the
area of education as far as possible
and we are already doing so although
I feel that moré funds should be
alloited and more expansion is needed
. in order to cover ‘the whole area.
But we are more concerned with the
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policy with regard to the quality of
education than the quantity of educa-
tion. At present, there is a lot of
tatking, a lot of speech-making but a
very little thinking en that issue.
Every educationist, every leader and
even our President and Prime Minis-
ter, when they speak about the pre-
sent system of education with regard
to its quality, generally express their
dissatisfaction and they feel that
there is a lot of scope for improve-
ment. But, so far, within these 16-17
years, we have made very fittle im-
provement. I feel that, so far as the
national policy of education is con-
cerned, one reason might be that
‘Education’ is a State subject. It is
not even a Concurrent subject. I wish
that it should be a Concurrent sub-
ject. But still, at present, there is no
definite policy.

15 hrs.

Now, take, for instance, the basic
education. I say, we have paid lip-
sympathy 'to basic education. The
very author of basic system of edu-
cation, our worthy Vice-President, hes
stated so many times that, at present,
basic education, as it is being prac-
tised, is a fraud. Have we taken any
notice of that statement that he made
some three or four years ago? What
have we done to improve basic edu-
cation? From .the point of view of
theory, everyone would say that learn-
ing through gctivity is the natural and
most psychological way of imparting
education. But we are not doing so.
At present, basic schools are just a
farce. There is no basie education.
There is no natienal policy. I have
heard many D. P. Is,»many of the
State Ministers and many of the res-
ponsible officers saying the system of
basic education cannot succeed and
that baesic education has been a failure.
Then it should be discarded. If it is
to be discarded, we should say so.
But if it is our policy and we are
going on paying lip-sympathy to dasic
education, we should improve upon it.
Then the question is: What is edu-
cation? What are the subjects that
are taught? At present so many sub-
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jects are being ‘taught. We feei thai
the student should become a kind of
encyciopaedia and that he should
know many things. We impart him so
much of information. What is the
use of imparting that information if
the student is incapable of utilising
that information? By education we
are preparing our citizens to take
part in our democratic gystem irom
the panchayat up to the Parliameut
stage where they have to function.
If an M. A. or a graduate in political
science, having reaq all the constitu-
tions, having gathered all the know-
ledge of the working of various cons-
titutions in England, in France, in
America and elsewhere and India,
cannot function properly in a small
- municipality, then what is the use of
his knowledge? They cannot func-
tion properly. At present we know
that some of these local self-govern-
ment institutions are failing. They
are not coming out successful. I
they cannot function properly, that
means, there is some gap between
learning and acting. Even those who
have studied, politics, political science,
constitution, everything, when they
have to function, they cannot func-
‘tion properly.

We are developing our economy.
We want that India should be pros-
perous. We want to build a pros-
perous India. For building India, we
have to build up our men. ‘When
Lanka wag built it was made ot gold,
but they did not have men there.
We can build up a rich Ihdia, but
we have to build up men also. Men
will be built up by our education
alone. Therefore 1 feel ‘that certain
other elements also are necessary.
Morally, spiritually and socially we
have to impart such type of educa-
tion to our children.

Then so far as language issue is
concerned, I quite agree with what
my hon. friends have stated earlier. 1
will give you one instance because
the time igs up. At present there is
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a division or institution to start culti-
vation in arid areas. In order to
stuay the practice employed in other
countries like ltaly, kgypt, lsrael,
etc., they went there and they just got
some kind of plants and grass here
so that we might be able to grow
them up here. They ‘told the Mali:
“Look here, we have brought these
things irom foreign countries; be
careful and they should not be des-
troyed.” The Mali said: “Babuji, in
my cottage this kind of plant is there
and this kind of grass is there.”
They are going to foreign countries
to get these things. That is the atti-
tude of our education. We just shut
our eyes. What is grown in India,
we just do not know. We should
understand that attitude. The right
attitude is lacking in India and we
have to develop the right attitude

With regard to our national history,
we have been trying for the past
sixteen years, but yet we bave not
been able to write our true history,
we have not been able to prepare the
right type of history books. Our his-
tory books are still divided into
Hindu period, Muslim period, Sikh
period etc. and this creates an im-
pression in the minds of the children
that in India these various warring
camps have always existed. There-
fore, I fully. support this Resolution
and I feel that we should form a
national policy and that national
policy should be a vigorous policy, a
dynamic policy, as otherwise we
would not be able to baild up the
India of our dreams.

Shri Muthiah (Tirunelveli): Mr.
Deputy-Speaker, Sir, I support the
Resolution moved by my hon. friend
Shri Sidheshwar Prasad. A national
policy of education is quite essential
today more than at any other time.
Today in India we find so many anti-
national, separatist, and subversive
forces at work, impairing the unity of
the people of the country. There
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are various forces of casteism, com-
munalism, provincialism and linguism
which are raising their heads today.
After the Reorganisation of States in
1955, linguism and regionalism have
become quite pronounced. The con-
cept of layalty and devotion to India
as one indivisible entity is becoming
dim. To promote an all-India out-
look, several measures are necessary
and education is the most important
of them all.

The boys and girls studying 1in
schools and colleges today become
citizens tomorrow, become the leaders
of the country and become the archi-
tects of the country’s destiny. So, all
steps should be taken to strengthen
nationalism and patriotism at the
school level and at the college level.
Absolute devotion, to India as g whole
and not to any particular province or
State is most indispensable in view of
the greatest danger from the two
neighbours on our borders, namely,
Pakistan and China, It is in this con-
text, Sir, that we have to view the
value of a national policy of education.

The need for a uniform national
policy of education has been stressed
by the University Education Com-
mission, Secondary Education Com-
mission, Central Advisory Board of
Education and the conferences of thc
State Education Ministers. To effec-
tively implement a national policy of
education the Emotional Integration
Committee headed by Dr. Sampurna-
nand made the following recom-
mendations:

“(1) In any matter of educa-
tional policy of an all-India cha-
racter, the Centre on its own
motion or at the instance of the
States should confer with the State
Governments and arrive at a deci-
sion in consultation with them.
Such a policy arrived at by the
majority decision shall then be-
come an all-India policy and
all States shall necessarily follow
it;
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(2) All necessary constitutional
changes should be made to impie-
ment the above recommendations;

(3) There should be a common
pattern of education in the coun-
try which will coordinate and
maintain standards.”.

The Central Advisory Board of Edu-
cation, at its meeting held at Pach-
marhi on the 6th and 7th May, 1965,
expressed its agreement with these
recommendations.

This national policy of education
should be implemented at all levels,
in elementary education, secondary
education and university education.
Education is a State subject, but tne
Centre has got its own functions, its
own duties and obligations under the
Constitution in respect of education.
The Central Government has obliga-
tions to implement the Directive Prin-
ciples of State Policy embodied in the
Constitution under Articles 45, 46 and
351.

The main task in the formulation of
a national policy of education is to
fix up a target date for realising the
directive of Article 45 of the Consti-
tution, that is, providing free, com-
pulsory elementary education for all
children in the age group of 6 to 14
and to prepare a phased programme
for it.

The objective of elementary educa-
tion, I submit, Sir, is not mere lite-
racy. A national policy at the primary
school level is intended to shape every
child to be a useful and responsible
citizen of India.

Basic education has been accepted
as the national pattern of education
for primary education, but unfortu-
nately it has not made substantial
progress because of the lukewarmness
of educational officers, teachers and
managements. Basic education should
be expanded to cover all elementary
schools in India. ’
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With regard to secondary education,
I submit that the question of having
a uniform pattern of secondary edu-
cation in India was considered at the
State Education Ministers’ Conference
in November, 1963. The Conterence
made certain recommendations:

(1) The country should move
towards the ultimate goal of
secondary education of 12 years’
duration and the standard attained
at the end of such edu-
cation should be the standard of
the old Intermediate course.

(2) The minimum age for ad-
mission of students for the degree
course in colleges should be
16-plus,

(3) The syllabus should be
science-oriented.

I wish to make a few more sugges-
tions for implementing a truly national
policy. Indian history and Indian
geography should be taught as com-
pulsory subjects and not as optional
subjects as they are done in Madras
State today. The three-language for-
mula is to be earnestly and effectively
implemented by all the States in' the
following manner, namely, (a) the
regional language, Hindi, and English
in the non-Hindi States and (b) the
regional language, a modern Indian
language other than Hindi, preferably
a South Indian language, and English
in the Hindi States.

Then, Sir, I come to University edu-
cation, University education is a State
subject. The universities are auto-
nomous bodies. It is not feasible ior
the Central Government to enforce a
rigid uniformity in all the universities
in the country. But under the Consti-
tution, under entry 68 in the Union
list, Seventh Schedule, the Central
Government is responsible for the co-
ordination and maintenance of stand-
ards in the colleges and universitics.
To assist the Central Government in
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this task, the University Grants Com-
mission was established in 1956, The
University Grants Commission is able
to maintain standards in colleges and
universities through its Review Com-
mittees, Standard Committees, and
seminars and summer schools.

Now, at the college level and also
at the high school level, we find so
many differences among the States.
Even in regard to the three-year deg-
ree course, we find that this has not
been adopted by all the universities.
There are differences with regard to
secondary education also. Some States
have a ten-year course, some have a
eleven-year course, and some have a
twelve-year cowrse, If we want to
have a national policy of education,
then we must ensure some sort of uni-
formity, and we must see that such
differences do not exist.

Finally, I would say that in adopt-
ing a really national policy of educa-
tion, Government should see that a
national outlook is formed in the minds
of the students, and for that purpose,
they will have to take g number of
measures. All such measures as would
really promote an all-India outlook
and all-India approach and promote
national integration and unity should
be adopted.

Shri Narasimha Reddy (Rajampet):
I am thoroughly in agreement with
the resolution moved by my hon.
friend, though I did not understand a
bit of what he said. I know that my
hon. friend knows English very well,
and we would have appreciated it if
he had spoken in the language which
we all knew,

After Independence there has been
a revulsion of feeling against English
and a great enthusiasm to enthrcne
the regional languages, so much so that
the linguistic States vied with one
another in this linguistic phobia, with
the result that immediately vernacular
was introduced as the medium up to
the highest form in the schools. Al
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sign-boards everywhere were in verna-
:war. The result is that there has
oeen a complete craze in linguistic
iransformation of the States,

In this connection, I would like to
narrate an experience of mine. I was
it Velore in Tamil Nad and I wanted
10 go by bus to Madras. But aii the
puses contained names written out in
Tamil only, and-there was not a single
English indication. Then, I boarded
2 bus. The bus went about two miles,
and the conductor asked me to buy
the ticket. I asked him a ticxet for
Madras, He said that that bus was
going somewhere else; then he blew
the whistle, stopped the bus and asKed
me to get down, to go back to Vellore
and take another bus. That was the
trouble to which I was put in
Mr. Kamaraj’s State.

Of course, so far as Andhra Pradesin
is concerned, it is a bit better,
because the buses have names on one
side written in Telugu and on the
other side in English, I do not know"
what will happen in view of the
growing intimacy of Mr. Sanjiva
Reddy and Mr. Kamaraj and waether
our State also may catch up with
Tamil Nad.

I feel that the introduction of the
vernacular medium in all the schools
has done. no good to us. When we are
born, certainly we are born in parti-
cular surroundings, and the moment
we are born, we begin to learn our
own language. There is no need to
lay emphasis on the regional langu-
ages and try to make pundits of us.
After all, in our daily communication
with others, when we talk to brothers
or mothers or sisters or friends, we do
not talk in high-flown Sanskritised
language. We could have done better
if instead of laying that great emphasis
on the vernacular which we already
knew, we had learnt other languages
of the highly industrialised count-
ries, like German, Russian, Japanese,
and of course, English also.

The Madras State tried to introduce
the regional language medium in the
colleges, and I think they tried a
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linguistic medium college in Coim-
batore, and the result was a miserable
failure. There were not appiications
enough from students to run the
college, I see the Deputy Minister of
Education smiling, and I feel sure
she corroborates what I have said.

This sort of craze for the vernacular
has done us no good except that it has
taken us back to the middle ages.
What is it that we have achieved
under this present system of education
so far? We have not become profi-
cient either in our own regional langu-
age or in English or in Hindi, with
the result that there has been a lower-
ing of standards, and ideals have been
trodden down into the mire and we
see the spectacle often of students
assaulting teachers, going out in pro-
cessions with placards and with slo-
gans in all the highways and byways
and often committing acts of violence.
Even the noble profession of teachers
has deteriorated with ‘the general
degeneration of standards, and it is on
this aspect that the Education Ministry
should lay the greatest emphasis,
namely, how to produce a race of
teachers, intellectual, efficient and
well-informed, imbued with the cul-
ture of our country and able to instil
a sense of discipline, a sense of duty
and a dignified demeanour. I am
afraid that the teachers who have been
manufactured in these vernacular
medium schools have not proved them-
selves up to the mark.

Another deficiency that I find in
the present curriculum of education is
the lack of religious teaching. No
doubt, there are some people who may
not believe in the existence of God
or religion.

Mr. Deputy-Speaker: The hon.
Member should try to conclude now.

Shri Narasimha Reddy: I have no!
even begun my speech, and I do no!
know how to finish what I have got
to say and you are ringing the bell
so quickly. After all I have spoken
only for five minutes, and I  would
request you to give me some more
time.
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Mr. Deputy-Speaker: There are As regards the co-ordinated policy

others also waiting to speak, other
parties and other Members too.

Shri Narasimha Reddy: Please give
me five more minutes.

Mr. Deputy-Speaker: He may have
two minutes more, ’

Shri Sham Lal Saraf: (Nominated-
Jammu and Kashmir): I do not know
how much time has been allotted for
this resolution. The subject of the
resolution is such that one can speak
on it for even one hour, because it
relates to the all-round policy on edu-
cation. I do not know how many
Members want to speak on this. 1
would, therefore, request that this
resolution may continue for a couple
of hours more.

Mr. Deputy-Speaker: 23} hours is
the maximum time that we could
allot, and we have given that much
time for this resolution.

Shri Narasimha Reddy: How can
a person express himself within five
minutes on such an important matter?
I am not even on the fringe of what !
wanted to say.

Shri S. M. Banerjee: There are
other resolutions also which are equal-
ly important.

Mr. Deputy-Speaker: We
extend it beyond 2} hours,

Shri Narasimha Reddy: I have been
saying that there is a lack of religious
education in our schools. Some people
may not believe in the existence of
God or religion, But to the majority
of the people in our country, religion
has been a great elevating force, and
it is in the name of religion that many
people have risen to soaring heights
of magnificent self-sacrifice in the ser-
vice of the country. Our younger
generation should not lose the benefit
of this potent force of religion, and
our Educational authorities should see
that instruction in religion is intro-
duced.

cannot

ten years.

contemplated, I do not know whether
it will be a complete success, so fai
as the Southern States are concerned.
They feel a bit apprehensive that a
Central direction in the matter of edu-
cation in the whole of India may not
be quite suitable to their views; they
feel that nowadays there is a tendency
to impose Hindi, and they are afraid
that very soon there ‘may be domi-
nation of Hindi in the whole of South
India. The fact is that so far as South
India is concerned, thousands of people
have been learning Hindi and it was
spontaneously developing itself into
national language. But when the
question of imposing it as an official
language came, it became a red rag
to the people of the South. No doubt,
as long as our present Education Min-
ister is there, people of the South have
no suspicion that anything deleterious
to the solidarity and the unity of our
ccuntry will be done, Shri Chagla is
an enlightened man of wisdom, com-
monsense, vision and equipoise; but in
the changing pattern of Governmen®
we do not know how long such people
may continue or will be succeeded by
similar-minded people. I am express-
ing to you the ccncern, the thoughts
and apprehensions of the people of
the South.

Shri Man Sinh P. Patel (Mehsana):
Mr. Deputy-Speaker, Sir, I would like
to support my friend’s resolution with
my own reservation whether a Com-
mittee of Members of Parliament will
be of much use on a matter of national
policy which has still not been evolved
according to me for the last 17 years.
Article 45 on Directive Principles in
our Constitution lays down that pri-
mary education will be given for all
children between the age group of 6
and 14, within a stipulated period of
That period is now over.
We are now thinking or considering
whether with the present rate of
development of education it will not
be possible to provide primsry edu-
cation for our children by the end of
1981. It this is going to be the
national policy or the pace of deve-
lopment especially with regard to
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primary education, can it ever be
called a national policy of a free coun-
iry wherein the progress of the future
generation is also fast evolving to a
sercentage of 2 per cent or so. Wz
tnow that without education no citizen
:an develop himself fully. Not only
that, he cannot be a useful citizen.
Then the question of basic education
rame. It has been repeatedly said by
‘he Government in different consulta-
‘ive committees that elementary basic
:ducation hardly covers one-fifth of
‘he primary schools, Can it cver be
:alled basic education? Is it not a
‘raud in the name of basic education?
’ am myself associated with primary
ind secondary education. Can some
simple spinning or allotment of half
in acre of land create agricultural
»ias? Is this the type of basic educa-
ion ever going to be helpful to any-
»ody? Does it indicate any faith in
rasic education? It has been said that
his has been the accepted pattern all
wer the country. With some spinning
r with some agriculture, this kind
 basic education is described by edu-
:ationists as a fraud. Is this going to
e the national policy on basic edu-
ation or is there going tc be some
undamental change whereby some
ither formula will be evolved? Edu-
ation should be at least up to Seventh
tandard to make our citizens usefu!
itizens, worthy citizens and citizens
vho can contribute their share in the
levelopment of the country. It has
reen said that education is the only
nedium whereby emotions] integra-
ion of different States can be evolved.
n so many sub-committees it has
een said that it may be the three-
anguage formula, it may be at a par-
icular stage. Hindi, or English may
e introduced, whereupon integration
nay be evolved through education,
tc. As regards secondary education,
he States have got different notions
f giving education either in English
r Hindi and at what stages it should
e done. I come from a State which
vas previously known as a bilingual
tate. Now it is divided into two
jtates—Maharashtra and Gujarat. We
1ad an idea that the medium of in-
truction should necessarily be the
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regional languages and Erglish edu-
cation was to be given from eighth
standard. I understand that in some
of the States they begin it from the
third standard and Hindi has not been
made a compulsory subject upto the
sixth or seventh standard. It has been
said by some educationists ikat a child
of 10 or 11 years has not got that
.calibre or mental make-up to learn
three languages at a time. It is a job
for the educationists or of the Gov-
ernment. By means of simpie con-
ferences and seminars this policy can-
not be evolved. By making education
a concurrent subject the problem can-
not be solved because the Central
Government cannot co-ordinate or
keep a watch over this wmatter.- I
wonder whether a common pattern at
the secondary stage can be evolved.
‘What about university education? The
position is the same there. What about
technical education? Again the same
position. My anxiety is that there
must be a common pattern for every
State whatever mora] values the Cen-
tral Government may have, I am not
much in favour of educaticn being
made a concurrent subject. The Uni-
versity Grants Commission was form-
ed to assist the Central Government
in the matter of co-ordirating and
supervising university education. If
the universities can have their own
syllabus and their own standards for
examinations, why not have a Secon-
dary Education Commission whereby
some system can be evcived? By
having a budget for education, a com-
mon pattern can never be cvolved.
Even a policy which has been accept-
ed by the Education Ministers is not
implemented. I am only concerned
how we can evolve an integration of
all the States. Speaking about integra-
tion through language, some friends in
the South immediately get irritated
when it is said that Hindi will be in-
troduced. If it is said that Hindi will
not be introduced, Hindi friends will
feel concerned thinking that English
will continue, I am only concerned
at what stages languages sre taught.
I feel that every regional language
should be taught upto the minimum
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standard of university education, I
will say that it should be taught even
upto the stage of technical education.
We have the experience cf some
Western States and some Asian Statos
to show that language alcue or the
medium of instruction alone is not the
material thing. It is the question of
earnestness of the Government as
well. It is a question of perseverence
and money provided for education.

15.28 hrs,
[SHRI SoNAVANE in the Chairl

It has been said that education is a
State subject. I know that in my own
State about 20 to 22 per cent of the
total budget goes to education. Even
thén we really believe that we have
to make progress at a much more fas-
ter pace. If we are going tu provide
primary education as univeisal edu-
cation between 6 and 14 by the end of
1981, what will happen to the future
generation? When will they reach
secondary education level and univer-
sity education level? I do not think
our youngstérs have that much pati-
ence to wait. Therefore, I will request
earnestly that the hon. Education
Minister, who has got sufficient tena-
city, should see that morc and more
funds are allocated for education—fcr
different types of education such as
technical education, secondary cdu-
cation, etc. Apparatuscs are not
available, Technical educa‘ion only in
name is given at the stage of secon-
dary education. If these students do
not go to the university, they will
simply become clerks. This kind of so-
called technical education js of no use
to them.

In the end, I would scy ihat the
spirit of my observations should be
accepted by the Government and im-
plemented at a faster and quicker
pace, so that a very fruitful purpose
will be served.

oY a¥ (@ToT) © el wgRT,
gAR fra 7 Y s <a @ 3¢ WA
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Shri Hamumanthaiya (Bangalore
City): Mr. Chairman, Sir, this Resolu-
tion has been sponsored by my friend,
Shri Sidheshwar Prasad, who himself
is an educationist. It is therefore ap-
propriate that we should discuss this
subject in all its seriousness in the
present context of things.

Education should receive a new
fillip, a new impetus. Education
should receive an amount of import-
ance which has not been hitherto at-
tributed to it for various reasons. We
are going to have in a few days time
a Prime Minister who is the son of a
teacher. The President of the Union
happens to be a teacher. The Vice-
President himself is an educationist.
This is a very good augury, There-
fore, Sir, the respect this nation has
paid to the tribe of teachers is ful-
some. We are going to launch upon
a new drive so far as our educational
policy is concerned.

As many Members have emphasised,
a new vision, a new outlook, a new
enthusiasm is required in order ‘%o
Mnake the education policy fit into the
pattern of our future growth. Sir, any
education has to be taught through a
language, In a country like India
where we have more than 14 langu-
ages as national languages in order to
determine the national policy we have
to successfully and in a very deter-
mined manner solve the problem of
language. In fact, we have solved it.
Many members may entertain doubt
that the problem has not yet been
solved. The other day, when the then
Home Minister, Shri Lal Bahadur
Shastri, sponsored the Bill relating
to language, with his characteristic
sweetness and gspirit of compromise,
he solved the problem of lanuage once
and for oil. The future pattern of
our lanuage policy is one of bilingual
pattern. English and Hindi are the
two languages that are going to be
used by our people, by our officers, by
this Parlianfent and by the future
generation. One is the national langu-
age, namely Hindi, and the other is
the international language, namely
English. We are living in a world
798(Ai) LSD--1.

where one world government may
become a possibility in a new age.
Ouy President, Dr. Radhakrishnan, and
our revered and respected former
Prime Minister, Shri Jawaharlal
Nehru, have repeatedly made speeclh
urging upon the world the desirability
of one world-government, If we are
true to the tenets enunciated by these
two great men, we have to so pattern
our educational system gs to fit it into
the picture they have envisaged for
the whole world. To decry the im-
portance of English is to condemn
ourselves %o isolation. To decry the
importance of Hindi is to lose our self-
respect for want of national language.
Therefore, Sir, in the interests of the
future as well as in the interests of
our gself-respect, we ought to develop
these two languages, There is no ques.
tion of one lanuage being superior or
inferior to the other. These twe
languages ought to be taught in th¢
spirit of making every student profl-
cient in these two languages. The other
day an idea dawnad in my mind.
Once at the dinner table, Jawaharlalji
asked me—this was about a year ago—
whether T had learnt Hindi. I told
him, “if you learn Xannada, T will
learn Hindi”. ‘That was the way I
pointed out the difficulty of learning
a new language. Lately, Sir, I pur-
chased casually Tulsidas Ramayan
published by the Hindustan Times.
This paper has published the English
translation in a poetic form side by
side with Sanskrit slokas. When I
read a few passages, it dawned on me
what a great book this Tulsidas Rama-
yan was. If for nothing else, one
ought to learn Hindi in order to know
what Tulsidas Ramayan i{s. From that
day onwards, what even the persua-
sion of the Prime Minister failed the
reading of Tulsidag Ramayan has suc-
ceeded in making me a convert to
Hindi language.

The people in North India may learn
two languages or three languages. I am
not for imposing on them the learning
of a South Indian language At any
rate, we in South India are going to
learn as many languages as possible.
That will give us a wealth of know-
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ledge which will ultimately stand us in
€ood stead. It is to gain knowledge
that we have to learn a language. No
language should be irposeq either on
the North or on the South.

Secondly, this national policy re-
quires uniformity in text-books, from
the first standard text-book to the
degree  text-book and even post-
graduate text-books. Let there be
some good text-books written for all-
India purposes in Hindi. They must
be translated into every other langu-
age, the subjects being the same.
There is an evil tendency that has al-
ready cropped up in various States.
The text-books are being written by
interested authors to please the po-
wers that are in office. If a Chief
Minister is there, his biography is in-
cluded in the text-book, even while
he is alive and whoever happens to be
his caste Guru, his biography is also
included in the text-book.

Shri J. B. Kripalani (Amroha): Was
that the case with you also?

Shri Hanumanthajya: As my rever-
ed leader, Shri Kripalani says, even if
that had been done, this is a confession
that it should not be done, It is not
that I did it.

Sir, this sort of caste and tribal
feelings are coming into the fore
because of our provincial set-up, be-
cause of our party politics, because of
our group alignments. The adult
franchise in India in the first instance
hag thrown up these caste feelings,
even as the churning of the sea by
the devas and asuras first threw . up
poison and not amrit. In order to
prevent disintegration of the nation
on caste and tribal lines, we have to
write text-books on national level on
subjects of national importance, Then,
we must see that these very text-books
are prescribed as text-books in every
State, in translations in different
languages.

I will make only one more point and
close my speech. Many g time socia-
lism is understood by many a Minisi-
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ter that more the power is vested in
the Government or™in the hands of
Ministers or the bureaucracy the grea-
ter is the root taken by socialism in
this country.

Shri Nambiar (Tiruchirapalli): A
new definition of socialism.

Shri Hanumanthaiya: The other day
the Minister of Finance was speaking
in terms of controls, If prices have
to be reduced, there are well-known
economic principles and formulas that
have to be applied and not take power
into hands to manage by controls,
which inevitably result in corruption
on a wide scale. I would say
that the abundant availability o?
free facilities to the people is
the sine qua non of socialism.
Education from top to bottom must
be free to every student ifi this coun-
try if socialism is sincerely and whole-
heartedly accepted. We must devise
a scheme, especially when we are
taxing to the extent we are doing to
see that there may be no richmen in
this country after some years, it is
our duty to see that education is made
available free to one ang all,

Shri Balgovind Verma (Kheri):
Sir.... -

_Mr. Chairman: I request the hon
Members to finish within five minutes
so that I can give filve minutes to an-
other hon. Member before I call upon
the Minister,

Shri Balgovind Verina: It is diffi-
cult to conclude in five minutes....
(Interruptions). Mr. Chairman, Mr.
Sidheshwar Prasad’s resolution re-
quires careful consideration at the
hands of the Government. The atten-
tion that-should be given is not being
given to educatiorn * We have adopted
a constitutional, parliamentary form
of Government in our country. De-
mocracy requires a high degree of
education wherein every individual
may get proper opportunity to deve-
lop himself fully, to develop his per-



1435  Resolution re:

sonality. But that is not being done
here. We find there is misapprehen-
sion among the people that education
is receiving casual treatment at the
hands of the State and national Gov-
ernments. Nothing is being done. If
socialist pattern of society is the main
aim, educational pattern must be
the same everywhere. But it is differ-
ing and various types of institutions
are coming in vogue in the country.
There are some public schools, some
unaided schools with some type of
education and training. No equal
treatment can be given to all the citi-
zens of this country. The poorest -an-
not hope to get the biggest post which
he is otherwise entitled to in a ~oun-
try which is wedded to socialism.
This difference has got to be removed.
Very little amount, in so far as per-
centage is concerned, is spent on :du-
cation by the States or by the Centre.
U.P. is the most backward State and
other States of the Indian Union are
also backward. The institutions in
the countryfre starving of funds.
_Teachers are not getting their pay
at the right time. If that is so, you
can imagine the state of affairs about
education. How will they take deep
interest in teaching children? Govern-
ment should give priority for educa-
tion over all the other things. Private
institutions also have got to be given
proper funds so that teachers may
take interest and bovs may also get
proper education. There is no proper
co-ordination. So many subjects have
been thrown uvon the students that
thev are not in a position to do justice
to them. FEvery day we see in the
pavers that the Union Public Service
Commission, whenever they interview
the bovs. finds that students say things
which appear to be fantastic in the
eyes of the public. They do not know
even the primary things which they
should have kmown. Our Constitu-
tion provides that primary education
should be free and compulsory. We
had not achieved fhat ifi all the States
nearly seventeen years after our Inde-
pendence. When we want socialism
in tHis country, every boy has a right
to get education free up to the second-
ary stage but we have not been able
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to do that. There is no laboratory
worth in the name in many colleges.
If there are any, they are ill-equipp-
ed. When grants are given to col-
leges, restrictions are imposed that
an equal amount would be provided
from the resources of the manage-
ment. It is a strange way of doing a
thing. But the management hardly
spends anything from their pocket
but they manipulate accounts to show
that something is paid by them but
do everything within the grant itself.
As a regult the institution does not
get the benefit which should be there
if things were done correctly. If you
want that education should make fur-
ther advances, you will have to con-
sider whether this system of equal
contribution should be continued.

Mr. Chairman, if you will permit
me I will take a few more minutes.

Mr. Chairman: Your time is over;
I have given you more than 7 minutes.
I am calling Mr. Sheo Narain,

=ft fire srew (S e
TgrT, woA g8 @ foan & faww
TS AT FT FAET Qv o Iw9F
ferg & sowY qurs dJWE )

fergear &Y WY stAaT § W AW
& foray orr § 97 @7 #Y T ot &
AT ¥ AT F FU A G R )
AT gE qent § qEY ava @
AR ST woAr wT ¥ o foar &
T ¥ 9qe FI § W% & e
T &1 & woq faal #Y g
argm fir godte 3 farar a1 v wafrs
9T A 7 99 FL JTAT G H T4
§ | g ¥ foar & fag mddwe
foedrare 48 S ¥ | BRT A
yede A fer & fedegww Wik
W FQ § weaar AN ITH IAA
e 7 agEar X @ SfeT awt
qz «ny fn & fog faw @
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& fir g ey &7 gw wre TR AR, ot %) qrad) w9 FT W QT
ag AvRfET § | A ag FaF 72 3w ¥ serf = &

w d7 & maw Tme ¥
FgeT agt & e, Sifew 1 gfee
fadt o averT 9T wifwa @Y &1
A TFW TELGE WET & &7 #
&Y & 9l ¥ 7 T o 5w T wfe
JHATAT ATEY § | @1 g8 wrav §
I g% I e frwar §
9@ §F ¥ (R ST
T & 9TH § a9 o oY & gET JuT
T qu 7@ § o1 el W § Afww
I fae F a1 1 swgw w alg
& I § A Faw a=9) A G )
€ieanE qwy £

¥ o 0w F g 70 I
T A & M F aden wrwa g
f& O s § et T | W)
8 & o § fergraTast So% qaTa
3w 3t 7Y & ot {1 9 gt H Q-
Furw afews S 7 fawy ) § afew
7g ATEAe Qe 1 faww § AT agi
QT TRET F A ¥ wafuw s
feadt § A oft, wrY dar o @@
T 7@ § | Y @ orar v ok
WAT T IR N Wy ?
TR TG A E=E A Yo wWAT
wifes qrearg & st 1 & @) o
AT EFR ¥ F 9EaT § 5w
o9 2@ F AW, TET AT AT GO
AR daT FIA AR § N M T
R f=d F TE NEE JE@T A
faared, wre § ST OF T FT
Tt SR Ff 9R IT qeTEy &7
o N fo e aga € Fw & 9w qaw
) TYTRY ALHT T I A GATH FAAT

T & X & Iw wa § @ T®
Ao & T WS T W §) gy A
LIER 4

! o o7 IET ATF FaAT qTEAT
g sk ag =2 fr fir & v &
gt F1 N W Jar 2 § 99N qg @
R afu i e dar 3R E
A ot 1) F9 2 A § | 3 @ AER
£ ? g A @ AR F OF quOA Q9@
Tifgt | AT T AR X TE W #
Aufefes f o Naredt F197
&7 auT fmrr & @ Sad fag ufasw
T gL AT AT | O FT qearq &
a1 Ay | e worAT o qE AT
AT qEY AT W e 9y | 98
T gt { 5 78 ™ ¥ FoEt
ey 43 gu f A fir o 72 frar Forerr-
TR & FT R WK
IR #YET faeem, N &g o g faew
T WA faAT whe FT A

16 hrs.

& SaraTdy & e FEAT TR g
& oo @ W F fwwr A
figa i w12 ¥ 9 & fear s @
2\ T gFrE § A AT I a4
2 R T FHT FT | A AT FE
3 fr |22 mdiie Y AT e TAiE
Fedt § fr oo Tartie | g wwe
areft ame s it =few 1 F wea ¢
fr ne & qfwfed @y 3 o 3
R % T @ A |

A MI-ATET AT X A, R
R FTT % F® ¥ “gafaw;
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Fa\ o, firenfa; g gaw” A
&9 faaq frandf g8 w faae s
€7 aw @ NG FF, Al 7,
- fer w& o amar &, Jfew
dzr wa F Y & fer AT R T
HAqT ¥ FE FAT QAT ! WY q@AS A
g gy § fr frw fedmm & e AY

T T 7 Tl ¥ ow oA §

awT aform g diar & e wewT o

feefrara 3 sfeagra o Fom 1 fR g
g arg wrar § fr femte s ffag

fi “&r il @ gz AT #wTT 1 W
AT 9 q¢ MEHEL TaT §, D T
FTY 0T § | AT I 3w F fowr A
ag sraeqr § | 39 frewr ¥ Tw Ay owfa €%
R awift §? & wariiie ) wg0 g g
T T ®) FEATr s fera 7 gEE AR )

# A uw T gqrRm & W g,
P g w2Y § N WAy o=
AeqT ¥ ¥ | AT g 9T WIE U
g9 Fr g, f o A g o e
FHY & | T A FTROR X fraar
o, arzer & firamr @ o, wmame §
e @ FFar ? wradde o @ &
fefemm i 31 & ammgfs
| fgrgeare ¥ aTRIT ¥ AW TR AF
¥ forg o wy FT LY 90, anfer A%
AX FT I ATQT T AT AT §F |
I FT AT JEAE AT 8, 9T HrE
7 Tz wEar & fr s & Swnl ¥
fag @ apr & AT aopEer oY F A
2 IfFr g T Efr v o arw
e 4 § o o RE w8,
afs gad ¥ o fedfiomr amal #)
g frer smeft & wowTT & Al §
TEaEr W AT FRiE § vy
¥ dwrerh & arq st g 5 weRT
IR A F IR Ao
N M Ne 2, Afew 17 ww< w7 AE-
AT AT T oA wnfgw
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¢ T = g, AgE W9 M | W
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N AT E fF v 9 Ww ¥
T A e s &=
afeer & &t ‘@ ofenw, gra Sofer”
T & A T I & iAW @
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I, 7F, W afeam—Re & g ot
¥ SN GEPT FT A WX § | g ¥R
T AT WTT | I gArl R AET |
W RNINIA Y fAg AR ow
7 ¥ faq dogq, faw o) &G
N FRAE FT 54T I | R 5
Y vy gt g, 7 9% | ¥ 9 oK
aifaraT oft I g | YA I
fam, W@ q & | I FE e TR
AV FTE T T WA S W W §
oy woaq w87 W §, oatw W ¥
YTAT T4 T T & | & T
TAT I AR F A LA F7 0T
|

for weft & Wt e § e ag
QEREA F T AR Ty 9 g
R AW { CF drere T F |

T ORI ¥ Y § T qdqET 7
AT FE |

The Minister of Education (Shri M.
C. Chagla): Sir, I must congratulate
the last speaker on the enthusiasm
which he has shown. I am gure his
enthusiasm will be endorsed by every
section of the House, He said “Do
or die!” We all agree we should
have a national policy, a coordinated
policy and as far ag possible we
should have unanimity. But I am
sure my friend realises the difficul-
ties before us.

In the first place, we have admin-
istrative difficulties. Education is not
a concurrent subject. It is unfor-
tunate; I think it is tragic that when
our Constitution-makers wrote our
Constitution, they did not think of
the importance of education for na-
tional integration. They followed the
British pattern. The British were
not interested in education as a vehi-
cle for national integration as we
were. That is why they decentralised
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education. They gave it the lowest
priority. Unfortumtely we have also
followed in their footsteps. But the
time has come when we should rea-
lise that education should have the
highest priority. Education is impor-
tant-both for national integration and
for investment in human beings. If
we want 10 achieve our political, so-
cial and economic goals, we can only
do so through education and there-
fore in order that education can help
us to achieve these goals, education
must be national in character.

Our first difficulty is the administra-
tive difficulty, What are we to do?
The constitutional position is that
each State can say, “we will have
our own educational policy”. But I
mugst say to the credit of our States—
1 have just been presiding over the
conterence of State Education Minis-
ters—they have gone a long way to
agree to a coordinated policy, without
agreeing to a constitutional change. I
am not interested merely in the ‘on-
stitutional change. I am interested in
concurrence, in carrying the country
with me, in all the States agreeing to
the broad outlines of a national edu-
cational policy. I do not understand
by national educational policy unifor-
mity. It is not possible. At one time
I thought it was possible to get uni-
formity, but it is not possible. Each
State has it own local and regional
problems, its own financial problems.
So, a certain amount of flexibility
must be permitted. But then there
must be a clear conception of where
we are going in education, what are
we going to achieve? What are our
objectives and what are our targets.

I take it that the objective, the
target, we have is to have a unified,
strong and powerful nation, a natidn
that believeg in the secular ideal, a
nation which believes in equality, a
nation which Dbelieves in fighting
poverty and in transforming a poor
society into a prosperous society. If
we all agree on these objectives, then
it is not difficult to have a national
educational policy.
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I compliment the mover of this
resolution for moving it, because it
has evoked a very interesting debate
and has drawn the attention of the
Ministry to many shortcomings, But
may I request him not to press this
resolution? As I announced in ihe
budget debate, I have already de-
cided {6 appoint a national commis-
sion, It will go in*o the whole question
of education in this country. As you
know, I am rather allergic to
committees. I think we have too
many committees in this country, and
I do not want to add one more. But
the reason for appointing this com-
mission wag this. So long we never
took an overall view of education. We
considered education in fragments—
fragmentary education. We thave
higher education, secondary educa-
tion, primary education and technical
education. When we had the Muda-
liar Commission, we thought of
secondary education and it gave a re-
port on secondary education. We had
the Dr. Radhakrishnan Commission
which dealt with higher education.
My view is, you cannot solve the edu-
cational problem, you cannot evolve
a national policy, unless you look at
education as a whole, unless you take
an overall view of education. There-
fore, I decided. -Sy-this Com-
miss..;mﬁm&hkh' will lc:l? at all as-
pects of educaitin . 1,y this Commis-
sion we will have outstanding egduca-
tionists from this country and I also
hope to have outstanding educa-
tionists from the United States, United
Kingdom, France, Russia and possi-
bly Japan. The reason for getting
these experts from outside is this: we,
who are in the country, cannot take
an objective view which people from
outside can take. I want these people
to come and tell us where we have
gone wrong, where we could have
done better, how we can improve; it
will also give us an opportunity to
compare our educational system with
the systems in those countries.

€t AR (FE) T
ar § wre farferal wr @ 1 e
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afew |

So that, I assure my hon. friend the
idea is not merely copying or imitat-
ing what is’ going on outside; the
basis should be our own country, our
own institutions. We should have sur
feet deeply planted in the soil of our
own country. But we must not shut
our eyes to what i3 happening out-
side.

Here the most important thing is
science and technology. Our late
Prime Minister attached the greatest
importance to science and technology,
and rightly so, because he felt that
although we had missed the industrial
revolution, our country should anot
miss the technological revolution.
Therefore, it is necessary that we
should know what ig happening in
Russia;"in the United = States, And,
believe me, we will never be able to
fight poverty in this country unless
we have a technological revolution,
unless importance is attached to
science, unless our nation becomes
scientifically-minded. Therefore, a
revolution in our outlook is necessary.

My hon. friend in his speech made
a statement today with which I am
largely in agreement. He spoke in
Hindi. My Hindi is rather bad. So
I shall read out the translated ver-
sion in English of what he said. He
says that the government policy in
regarq to education for the last seven-
teen years has been very vague with

1
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the result that the standard of educa-
tion is falling every day; it has re-
sulted in the lack of national integra-
tion, determination for rationa] be-
liet and security of thought; the lan-
guage problem, provincialism and
commy i are the offshoots of
this vague educational policy.

As I said, we have not given top
priority to education. Whenever there
is to be a cut, the first victim is
education. We do not realise that
education means investment in human
beings. It is no use having steel mills
and hydro-electric schemes if we have
not got the human beings to run them.
Therefore, education to my mind is
more important than any other invest-
ment. And yet how much do we
spend on education? I am shocked to
find that our expenditure on educa-
tion—I will give you the figures—is
one of the lowest of any countries.
We are spending 2.6 per cent of the
national income on education, as
against the minimum of 4 per rent
recommended for the ‘developing
countries. I must say to the credit of
the States that they are spending 20,
25 or 30 per cent of their budget on
education. But the Centre, the Union,
is not spending enough. Therefore,
I want this House to support me
when I make the demand from my
hon. colleague, the Finance Minis-
ter, for more grants for education.
When it comeg to thig House, after
all, you are the masters; it is for you
to decide the policy. If you gay that
Governiment shall epend more money
on education, Government will spend
it. And, believe me, Sir, the returns
will be hundred-fold' éven from the
financial point of view. If you spend
more money on education, there will
be more production, there will be
lesg poverty. After all, what ig the
trouble with our country today? Why
are the prices rising? Why is scar-
city there? The scarcity is there be-
cause we are living in an economy
of scarcity. If you want an economy
of abundance—I will not be there but
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many of you will be there to see it—
that can be brought-sbout only by
education. More educated men means
more production and more abundance.

Now, may I roughly say what are
the problems which are facing us to-
day, which this Commission will be
able to tackle when it is appointed?
Now there are difficulties in every
sphere. Take elementary education.
We have the problem of basic educa-
tion and difference of Gpinion on that.
We have the question of two-shift
system—should there be one shift or
two shifts. Then there is the prob-
lem of whether elementary education
should be undertaken by the local
authority, by the taluka, by the
municipality and so on,

Then there is secondary education.
We have laid down the target of 12
years of school education plus 3 years
of degree course; 15 years in all. We
have not been able to bring about
uniformity. But here again I compli-
ment the different Education Minis-
ters of the States that we have agreed
at least on this finally that in secon-
dary education all school education
should be imparted By schools and
not by wfrivérsr 3 + the pre-uni-
vers?y courseu-’i':tgf’?’} ODE Lxpe-
dienfs which g be done away
with and Ultimately our objective is
12 years school course plus a three-
year degree course. Even with regard
to the three-year degree course al
universities have not agreed, but the
majority have,

Then there is the question of tea-
cher training which is the foundation
of education. We are just starting
with it. Without properly trained and
equipped teachers we cannot go far
ahead. We are doing our best to set
up regional colleges to impart train-
ing to teachers.

Then there is the question: what is
more important today—quantity or
quality? I agree with my hon. friend
there, and I think my hon. friend
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from Gujarat said the same thing. It
is our duty to give education to avery
one in this country. No citizen should
be denied education. But let us not
forget that we must also attach im-
portance to quality. If we have to
build up a—great nation, we must
have men of the highest stature, pro-
duced by our own educational institu-
tions. Therefore, we have to attach
importance to quality. Now, for the
next few years we want to attach im-
portance to quality. We will have
Centrally-sponsored aschemes which
will pick out certain ingtitutions and
give them full support so that they
could go to the top. I hope to see a
day in India “when the finest educa-
tion can be imparted and a student
will not have to go abroad. For that
purpose, we want proper institutions,
These are not pockets of privilege.
People are against public schools.
People are against good institutions.
But we want the poorest students to
go to these gchoolsm with the help of
scholarships. I am entirely against
the old idea that a-public school or
an institution of importance should be
reserved for those who can afford it.
No. The conception shmgd be that
your best men, your best $fudents,
whichever class they come from,
should be in a position 8 go to these
institutions. Therefore please do not
think when I support public schools
or I back institutions of high calibre
that I am trying to build up pockets
of privilegee No; I am entirely
against privilege, but we must have
men of quality in our country.

For the same reason we are attach-
ing the greatest importance to post-
graduate studies, That is the apex,
but withouf that apex the foundation
itself will be shaken. Today the trou-
ble in India is that we are not hav-
ing enough post-graduate <tudents to
supply teachers for our degree level
studies, secondary $Fhools and go on.
That is why the University Grants
Commission is financing many collageg
to push ahead their post-graduate
studies.

1886 (SAKA) National Policy in 1448
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With regard to teachers my hon.
friend there said, “Pay them well”.
I agree. I think, one of the tragedies
of education in this country is
that we have ceased to attract good
men to the educational career,

Shri Hagwmanthaiya: It is also the
same in America. They also do not
give good salaries to teachers.

Shri M. C. Chagla: Quite right, but
this country is much worse. There
again, we have our University Grants
Commission. As far as colleges and
universities are concerned, they offer
assistance for raising the salaries
of teachers. All have not availed
themselves of it. The Ministry
has offered assistance to the States
but they have not been able to avail
themselves of it because these are
matching grants and the State Gov-
ernments say, “We cannot match it
because we have not got the re-
sources”. One of the most important
questions, therefore, is the question
of finance, how to flnance education
from the Centre.

Shrimati Laxmi Bai (Vicarabad):
What about girls’ education?

Shri Sidheshwar Prasad: They are
also a part of the nation.

Sbri M. C. Chagla: Women are not
only a part of thé nation but to my
mind they are the most important
part. No nation can be considered
educated unless its women are edu-
cated. I agree today, looking to the
figures, women’s education has not
advanced as much as it ghould, But
there again we are doing our best to
help women’s edutation. There are
many difficulties, social and other-
wise, but I assure the hon. }ady Mem-
ber that whatever help the Ministry
can give to finance women’s educa-
tion we will givee. We are giving
money for hostels, for new schools
for teachers, and we will do every-
thing.
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Shri M. Malajchami (Periyakulam):
What has been done to improve the
standard of teachers?

16.23 hrs,
[MR, DEPUTY-SPEAKER in the Chair]

Shri M. C. Chagla: We have set up
regional colleges; we are having semi-
nars, summer schools; we are in-
creasing their salaries. We are dning
everything possible. Yet, we are
short of teachers. We want better
equipped teachers; we want more
people to join the teaching profes-
sion. -

Shri Hanumanthaiya: You must
have recourse to radio and television
facilities.

8hri M, C. Chagla: I agree. That is
one of the things which we are going
to undertake. I wish, we had televi-
sion in this country; we have not got
it. Mr, Wilson, the Leader of the
Opposition in UK, talked of the uni-
versity of the Air. If we had televi-
sion here, we could educate our
boys. But we are going to undertake
correspondence course in a large way
and in that way give in-service train-
ing to our teachers and also teach
some of our students who cannot
afford to go to colleges. There are
various ways, apart from universities.
in which studentg can be taught,

I had no right to intervene at this
early stage but 1 did so with your
permission because 1 have got to g0
and vote in the Rajya Sabha, I will
deprive myself of the pleasure and
the opportunity of listening to the
criticism of Members which I value
very much.- 1 only appeal to the hon.
Mover to withdraw this Resolution
because in as much as a commission
is being set up a committee of Mem-
bers of Parliament will serve no pur-
pose. This commission will look at
education from the national point of
view, I think, he has rendered a
great service to the cause of educa-
tion by bringing this Resolution be-
fore the House. But no useful pur-
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pose will be served by pressing it to
a division.
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=it fad T JaE | TeAw wEiey,
fom wreieft weel ¥ Tw agw § W
AT T, TGTT T &we frar & o
wft & fc AT ST T FTE |
F7 =T & o (e aeft forw wvawr
FT TS FIT IuH qwg ¥ gaedt w1 A
TE g | W T far a3 wifs
F% At gt {egar A & frator
& OF wgeEql S g &Y e |

ST 5 T ol At e
"t ¥ e o, To W fawg
# I F T ¥ & S v v
T & IUHT EHTR 3 F oY qX AT
&3, uhmes A7 ufggs e
T g @ oftferfe # oo
St YTHTT (T HTART T TS HH
wdtg  fpar fc gt F I A
AR FT TAF FL IAHT & AR ]|\
¥ ol feerar v | feeet T worew &
¥ 75 Tre FT X0 AR g fF e
ey forar A w1 Fraior & s
#&f & 1 g o g wTaws § 5 S
faram e fraife & o 9w farer
Hife w1 saifram s ¥ fa¥ afz sfa-
T FT qfiads F A7 s g
ar wTFR 3Y ff ik feafeawme ¥
e w, afe srrifar € 3§ afcada
FY FrIHaT g1 ar e ol ofr 'E
FY FaT< AT =led 1

¥ 9T g 78 N HEwE 3
fr o= a5 ahy foer Afc «t st
fae s ¥ o gw Ifaq arrar
&7 faator aff #<@ & 70 qF X o
TG g AR HeT A e wedt § 1
e gl o WA wwiEfs
o IF g Qo i e Afw w1
frafeor wff #3 & 9 95 oY TG €
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FETARY T RA A AN g W H
IILAS AT AT RS § WL A
¥ fay ga At aafaen # sfwfag
F FA § | AT T et weArr
firarr w=ft & T e, o€ agT &
=T g feeror & gu e o fam &%
w® & ¥ JuwT faw ¥ wme FWTE |
g T TUHAT B A0 & 5 o T
faqm oX fa=a v ¥ fay wdie,
Y, TrelvE, wmiE AN X ¥ giaw faar
fammet # Jad AR wgrAr A ;T
TP E | T Y T AT F
& fraeer grn fe § oy & oy T
AR AT T ST AR Y ATE ¥
iy T fF forreft oY &Y & ag st
foé & R e & st yR T
Yy TR Y o o T Aifa
#1 fagifer +<@ Ju Frif 3@
FT AqSH FAT G |

W ogrE § K Y 4T WOy
T IR & I 40 4 F, T4 71§
AR AFRidt w1 F qoer< & faw ¥ fog
TR + T AEAF GHAAT §

“Intertia; lack of conviction,
and political immorality are per-
haps the main obstacles to acce-
lerated growth. The world is
full of plans which are pever
implemented and excellent pro-
gramms which have died because,
of lack of popular support. De-
velopment in practice, as distinct
from development of plans, de-
mands that a people and their
leaders become energizeq and
committed to attainment of com-
mon goals.”

T A B AROA X AT
qr, F§ ATqRr T Y wrsafus foer
F WA ¥, fawafaaea o fosr
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F AT F | T IFE wEAw
T afefa &Y fode @ o
g5 d, e g7 femfali &1 st
fare < Y s S & ¥ s T
fear | ote fF @ wrae fre
wat F e faan, WAt o agw
T I ag & 5 sl o g P
¥FR @R ETEd FA R E
et Wt ge 2w ¥ Tw A & v afa-
AT FH g A P AT 1 TS
Ao e & yfwfa & fuwmfar £t 4f
i T YT B AT WA T o0
sfowa w7 =0T yFR Y w9 T
F1 qo sfirarer farerr o v =fed
O T HER #1891 5 € 70w FO
st TS 4 T SO ST F7 R oS ferwr
firemox s s E v ag a9
a T § 5 T v R
T Y s Sfad e A o
AR 3Y fawa & =it o saEdwar
fearng ot < &

st farerr At S 7 F¢7 fr afe
7 farar ywadl aore Y AR FT ¥ I
T YT ¥ AR a1 8T FY ST FT
ymae w3 e § s faer weh
S fawams fewren Srear g o o ot
7 frer & ol forady avrafir &% s
Fq [ YT § " av fefew s
q 78 Y& AT fyq w1 s F @@
g0 YT I We¥ ST KN, TGA
UM AT 99 F1 qF aqmEfe O
TR BT NI F2M |

Y& FT WY v § Fgy
a1 #Y AR Y s e et §
g fr r@fa s FEifae a=a®
A a¢ g 9T ST W srawEar
ofes Wy Mg § w0
i farerr Ja %7 wwa fvar s | IR
TH WX §IT § WY T A7 ATwd
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TR IS FT & & I9 ¥ fa¥ ww -
i & 1] 7% frg e fir araey foer
HAT Y AR 3@ AFe F7 Fhravdr avaiwy
T Faw e & for § afer a@
MAWF Fgq B F Y qE< WY §
& e feafa § 7o ofaw wrrar g
T8 TEITE # A99 F Ff | Foe awani 7
T T LT AT AT AT & 3
Frvfara F &7 qaeT fear ¢ # 9w
A FT GATE FQT § |

4 <o vea #T @l T A
TFA Yy gaT feaT § S AR AT R
WAL g 3@ AT F
wwfad & a8 wqaa < § fF g
1@ TAT fen Afa ¥ fraior &
T A TR F G GGT FAT
AR @ T A A A FW A Y
STAEHAT W1 I¥ T T F 909
I | gEfEy & qo¥ swE w®
Frfee A G AT AT 1 TRETE FW
FC AT W LT FWT OE |

Mr. Deputy-Speaker: I take it that
he has the leave of the House to
withdraw his Resolution.

Some Hon. Members: Yes,

The Resolution was, by leave,
withdrawn.
Mr. Deputy Speaker: Shri B. K

Das . . .absent. Shri S. M. Banerjee:

16.31 hrs.
RESOLUTION RE: RISE IN PRICES
OF ESSENTIAL COMMODITIES

Shri 8. M. Bamerjee (Kanpur): Sir,
[ beg to move:

“In view of the growing dis-
content among the people of this
country against Government’s
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failure to check abnormal rise in
prices of all essential commodities,
this House recommends to Gov-
ernment the following for imme-
diate adoption and implemen~
tation:—

(i) State Trading in foodgrains;

(ii) ban on speculation in food-
grains;

(iii) exemplary punishment to
hoarders and black-mar-
keteers; and N

(iv) formation of a Price Stabili-
sation Committee.”

Sir, yesterday, the hon. Finance
Minister, Shri T. T, Krishnamachari
in reply to a question said this, Be-
fore I read it, I must congratulate
Shri T. T. Krishnamachari for his bold
and firm stand which he took during
the Question Hour. He said:

“The mere existence of a Price
Stabilisation Board—there is one
which does exist jn my Ministry
today, fthe Price Committee of
the Secretaries—doeg not seem to
do any good. It is a matter
which has to he consideced in
conjunction with the Chief Minis-
ters, and it seems to my mind—
it doeg not bind either the Gov-
ernment or the Chief Ministerg at
the moment—that it is almost
inescapable that there will have
to be a rigorous system of State
trading and rigorous control over
fetail distribution, but this can--
not be done by the Central Gov-
ernment because the Centra]l Gov-
ernment has neither the agency
nor the competence for the pur-
pos, without the 'collaboration of
the States.”

He made a definite statement and I
hope he came to the conclusion that
State trading was the only solution
now in the present gituation of the
country. I hope our Finance Minis-
ter, in consultation with the Food
Minister and his Cabinet colleagues.



